High ourt, Appellate Side,
Qaleutts
24’,7’1{ Sept

No. 4665 2 e 2014

From: Shri Debi Prosad Dey,
Registrar (Judicial Service)
To
1) The District Judge of all the Districts,
Including Andaman & Nicobar Islands

2) The Chief Judge, City Civil Court, Calcutta
3) The Chief Judge, City Session Court, Calcutta
4) Judge, Presidency Small Causes Court, Calcutta
5) The Secretary

Government of West Bengal,

Judicial Department

Subject: Filling up of the Vacant Post in the Central Administrative Tribunal on
Deputation basis.
Sir

With reference to the above, I am directed to inform that a circular being no
PB/1/6/2010-Estt.1 (Pt.) dated 02.09.2014 as received from Central Administrative
Tribunal, Principal Bench has been uploaded in the website of the Hon’ble Court for
information of all the Judicial Officers as per the eligibility criteria for the post of

Registrar at Serial No.1 (one) amongst others thereof .

In doing so, I am to request you to take a note of the above and intimate the
eligible officers of your judgeship to visit the website and download the contents and
to forward the filled in application of the willing officers so as to reach this court by

26.09.2014 positively.

Yours faithfully,

Debi Prosad Dey
Registrar (Judicial Service)
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‘Central Administrative Tnbunai
Prmcmal Bench
61438, Copemicus Marg,
New Defhi — 110 001.
Dated: 02.02.2014

CIRCULAR
Subiect; Filling up of the vacani posts in the Central Administrative Tribunai on deputation

hasis,

it is proposed to fill up the following pesis in the Central Administrative Tribunai on deputation basis
initially for a period of one vear which is likely to be extended or curtailed in administrative exigensies from
amongst the serving Govt. Servants and/or on contract basis from amongst the retired Government
Servants. The Pay and allowances and cther terms of deputation of the officers/officials selected for the s§id
posis will be regulated in accordance with the. instructions contained in the Depariment of Personnei &
Training OM No.8/8/2008-Estt.(Pay-1l) dated 17/06/2010 as amended from time to tima. The employees of
Ceniral Administrative Tribunal are eligible for and may continue to retain General Pool Residential
Accommodation as per extant rules. The name and number of posts. classification. place of posting, fenure.
scaie of pay and eligibility critena for fiting up of these posts on deputation basis are as under:-

e PEG!STRAR (08} gusg

Group ‘A (Gazeﬁed) in the scatp of pav of Pay l"-%and-ét {Rs. 37400-67000 Piiis Grade Pav Rs.8700/).
The selected Officers may be posted in a Bench where the vacancy would be available. The
vacancies in the grade are presently available at Allahabad, Bangalore, Bombay, Ermakulam &
Hyderabad Benches of the Tribunai for a period of three vears.

g

‘Eligibility Criteria:-.

(i Officers possessing a degree in law and holding ~ : ;
(a) analogous post in the Central Government/Staie Government/High Court; or
(b} posts with grade pay of Rs.7600/- with a minimum-of five year reguiar service in the grade:
or
(2) posts with grade pay of Rs.6600/- with a minimum of ten years regular sanvice; or
(i) Ofﬁcers holding posts of District Tudge/Additional District Tudze/Rogistrar/ Additidn 2,
Registrar of High Court on regular basis.

i ‘?QNCIPAL PRIVATE SECRETARY {32 Reserved one each for 5C&ST} -

Croup ‘A’ (Gazetted) in the scale of Pay of Pay Band—u (Rs 15600-39100 Plus Grade Pay Rs.
Selected Officer may be posted in the Bench wnere the vacancy would be available at that. rem
point of time. Vacancies in the grade are presently availabie at Ahmedabad, Allahabad, ‘Caleuiiz
Cuttack Ernakuiam(hkelv to anse} & Patna Benches of the Tribunal.

hg ibility Cntern

{i) The Officers of the Central Government/State Government/High Courts holding analogous pos:s

of Principal: Private Secretary on-regular basis in PB 3 (Rs. 15600-39100/- pius grade Pay Rs
6600/-). _
=.OFE

(if) Private Secretary with atieast eight years combined regular serwce rendered in PB-2 with Grad:
Pay of Rs. 4800 and PB-3 with Grade Pay of Rs.5400.
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n CQURT OFFICERS/SECTION GFF!CERS {16) :~

Group ‘B’ (Gazetted) in the scale of pav “of Rs." 8500-200-10500 revised to Rs.7800-2%
12000(F2ewsed Pay Band-2. Rs.9300-34800 Plus Grade Pav Rs.4300/) at the Principz! Bench.

. Ahmedabad,’ ‘Allahabad, Bangaiore, Bombay, Guwahati. Hyderabad. Jabainyr and Faina Bench of
the Tribunal or in‘any other Bench of CAT where the vacancy would be available at that rafevant
paint of time.

s

Eligibility Criteriais

Essential -

Perbons workmg und@r the: Central Government/‘?tate Governments/High LOUR&:;’SJE al2
Courts: T : . :
'a} _ (iy  Holding anaiogous post on requ}ar basis; OR : :
©(ii} Holding posts. of Assistant or eau:vaient in the pre- rev:sed Sca#e of Pav of Rs "3‘0( G- g f e »w
- Byears reguiar service and :

b) 5 -Possessy ng a Degree of a.recogniz‘edUniyersity or aguivaient

i

Desirable:- Degree in Law

IV EBRIVATE SECRETARY (17):- Group ‘B’ (Gazetted) in the scale of pay of Pay Band-2 {Rs. 9300—
©+ 34200 plus Grade Pay Rs.4800/-) at Principal Bench Allahabad , Ahmedabad, Bangalore, Bombay,
Calcutta, Jabaipur Jaipur, Jodhpur_ Madras and Patnu Benches of the Tribunal.

Eligibility Criteria;-
The officers holding the post of Stenographers in the C enfral Gowt. or State Govt. or
High Courts:~ i
(1) holding analogous posts on regular basis; or ; ‘
(i)  Six years of regular service in ﬂlv Pay Baud-2, Fs. 9300-34800. - with Grade Pay of
Rs.4600/-, :

V¥V  ACCOUNTS OFFICFR_{u) - Group ‘B (Gazetted) post in the scale of pay of

115.7450-225-11500F (Revised PB-2 930(}34800 plus Grade Pay Rs.460C/-) one each at
: ,at#\iiahabad,Ahmedabad, Bangalore, Bombay{hkety fo arise) Calcutta, Chandigarh, Ernakuiam,
t;;uyge_ahaﬁ,"tjodhpur,' Jabalpur, Patna and Madgas B’ent;hes:* !

©)

Eligibilily Criteriaz-

{1y Regular Accounts/Audit Officers from any of the OrganiZed"Account-s Department.
iy Officers under the Central Gevernment holding an analogous post on regular basis who
have ungergone training in Cash and Accounts work in ISTM or eguivalent and possess
experience in Cash &. Ac“ounts 8 Budgnt work.
TR s
(i) Junior Accounts Officer/Accounts Audit Ofncers or equfvaxunt in the scale of Rs.5300-
- 9000/6500-10500 (Pre-revised )/Rs.9300-34800 plus Grade Pay 4200 in PB-2 ( rewse b3
with 8/5 years reguia rservice respe wely under C&AC Defence A/Cs, P&T, Railwaye
A/Cs. Department:- -+ . iy
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Vi JUNIOR ACGOUNTS OFFICER (04) :-Group ‘B’ (Non-Gazetted) in the scaie of pay of Rs. 5500-
175-8000/- (Revised PB-2, 9300-3480C0 plus Grade Pay Rs 4200/-) one sach at Ahmedabad, Calcutta,
Hvderabad & Patna Benches.

Elig:bility Criteria:- B . S B

i

{i} Officials urder the (‘entral Government holding anaiognus pr}st or SAS Acmuntcmt;'
Junior Accounts Officer in the various Accounting organizations; OR.

(i} Assistants with 5 years of service iii PB-2 (83 O 04800 with Grade Pay of 4200Upne!
Division Clerks of Central Government with 10 vears of service in the grade wne have
undergone Cash & Accounts Training in ISTM or equivalent or possess three years
experience of Cash, Accounts and Budget works o ; :

Vi Carataker { 03 )i~

Group ‘B’ (Non-Gazetted) in the scale of pay of Rs 5000-150-8000 (Revised PB-2, 9300-34800
Plus Grade Pay of Rs.4200/) at Allahabad, Bapmlnra aﬂd Madra: Be'ﬂ"hec

Eligibility Criteria:- Officers of Central Government

(a) (i) holding analogous posts; or
" (il) Helding the posts of Upper Division Clerk with § years regular service in- the

grade, or
(iify Holding the posts of Lower Division Clerk with 10 years regular service In the

grade; and

(b) Possessing a degree from a recognized University or equivalent.

Vil HINDI TRANSLATOR(01) :- Group ‘B’ (Non-Gazetted) Post in the scale of pay of Rs. 5500-175-
S00C/-( Revised Pay Band-;_, 9300-34800 Plus' Grade Pay Rs.4600/-) at Principal Bench. New
Celhi i ol s

Eiigibility Criteria:-

Persons holding éﬂaiogous post‘ on régt.iar basis m Central/State Govt./High Courts ans
Subcrdinate Court thereto and possessing gualification and. experieﬁce as under :

bt R i
Pr-er 50NS holding post n the ‘scale of Rs. 5500-9000(Dre rev;sed) with. 6 years regular service
in the grade in the Central/State Gowvt./High Courts and Subordinate Court therete and
possessing qualification and experience as under

. (a) Master's degree of a recognized University in HindifEnglish with English/Hindi as a
sompulsory/elective subject or ‘as- medium of examination at Degree level, or Master's
Degree of a recognized University in anv subject other than HindifEnglish with Hindi/English
medium and English/Hindi as a compulsory/elective subject or as medium of examination at
Degree Level Or Masters Degree of a recognized University in ‘any subject other than
Hindi/English with Hindi and English as a Compu!sory!eiectzve subjects or either of the two
as medlum of exammataon and the other as a comouiso;weieotwe subject at Degree Level,
and

(b} Recognized Diploma/Certificate course in Translation from Hindi to Engiish and Vice-versa



sl i
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or two years experience of translation work from Hindi to English and Vice-versa in
Central/State Govt. offices, inciuding Govt. of India Undertakmgs.

IX LIERARY & INFORMATION ASSISTANT (OZj- G.roup ‘B’ {Non-Gazeftted) Post in
the scale of pay of Rs. 5800-175-2000/-( Revised Pay Band-2, 9300-34800 Plus Grade
Pay Rs. 4200!—) one eacn at Madras and Patna Bencnes

£ o

Eﬂqibiliw Criteria';

(i) Persons holdlng anaioqous posts in;.any Centrai/State cht /High Courts . ard fﬂum
subordinate theréto or. in lower posts' with at least 5 years regular service in the scaie of
Rs.4500-7000 (F’re-rewsed) or edu:valent and poqqessmg quahﬂcatmn and experlcnf*e as
under: : : g

Essential’ g %

( A Degme from a recugmzed Umvem;ty or equwalent :

(i) A Bachelor's Degree in Library and Information Scnence frorn a recognized
University or equivalent.

(iii) 2 years experience in a responsible capacity in a library of standing.

Desirable; (iv) Master s Degree in Library & Information Science of recognized UI’IIVEI‘SI"V o -
equivalent or Degree in Law. - -
{v) Experience of Documentation work ini a responclble c;:pacuty

X CCURT MASTER/STENOGRAPHER GRADE ‘C' (22):-

Group ‘B (Non-Gazetted) in the scale of pay of PB-2, (9300-34800 Plus Grade Pay of Rs 4600/) at
Principal Bench, Ahmedabad, Allzhabad, Bombay, Bangalore, Calcutta, Chnndsgam Guwahati,
Hyderabad, Jabs alpur qouhpur Jaipur & Madras Benches. : 4

Eliaibility wt_:'gq@w:x -

Officers hnidmg the post of Stenographer under the Central Government or State Government or
IL;_—,L [ ksuﬁs g
(i) ™ Holding the anaiogsus post on regular basw ()R .
with eight years regular service in the St::nographcr Grade in Pay Band—l (Rs 5”00—
20200 with Grade Pay of Rs. 2400).

X1 "i‘E-"IOGRAP’I—IER GRADE ‘D’ (11) :-

ufoup ‘C’ (Non-Gazetted) in the scale of pay of Pay Band-l( Rs. 5200-20200/- Plus Grade
Pay Rs.2400/-) at Principal Bench Allahahad, Ba.ngalore Caicutta. Hyderabad & Madms
Benches. .

‘Eligibilitv Criteria: -

Oﬂicuds from the Central . Gow ernment or State Government or High Courts;

L) holdmg the post of Stenographer Grade ‘D’ in’ the Pav Band-1 Rs. 52 00-20200 with
Grade Pav ot Rq 24040/-; Or
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(i)  holding the posi of Lower Divisional Clerk or equivalent posis with af jeast two vears
service in the Pay Band-1 Bs. 5200-20200 with Grade Pay of Rs.1900/- and possessIng

skali.
Essendial: -
1) 12" Class Pass or equivalent from 2 recognized Board or University.
{11) Skill Test Norms

Dictation:- 10mts @ & W.p.m.
Transcription:- 65 mts. (English) {on manual Typewriter) Ofr
50 mis.(English) {on computer)

The period of deputation in respect of above posts including the period of deputation in
another ex-cadre post held immediately preceding this appointnient in the same oOF Some
other organization/department of the Central Govt. shall ordinarily not exceed three vears.

Age limit

(2) Deputation: The maximum age limit for appointment ou deputation shall not
exceed 56 years as on the closing date for receipt of applicaticns.

(b) Re-employment on contract basis: The maximum age limit. for the re-
employment on contract basis is G4 vears. The gross pension will be reduced
from the pay fixed, in case of retirees after the age 53 vears.

Number of vacancies and place of posting are subject to change.

The applications in the given proforma (duly typed in double space) together with attesied
copies of CR dossiers for the last five yeurs of the eligible officials who are willing to b
considered for the said posts and could be spared immediately, may be forwarded fo 1o
Principal Registrar, Central Administrative Tribunal, Principal Dench, 6§1/35, Coperuiz
Marg, New Delhi-110001 v{rithin 45 days from the date of circuiar.

AR Sl e e SRR

Whiie forwarding the applications, certificate to the effect that the officials are clear fro
vigitance point of view and there is no disciplinary case pending/contemplated agaii’
him/her, may also be given at the bottom of the enclosed proforma.

The department while forwarding applications may piease ensure that the officials wi
volunteer for the post shall not be allowed to withdraw their names later on.

Apnpiications received after the expiry of last date or otherwise found incomplete for wa
of ACRs/APARs, Vigilance Clearance Certificate or without the seal of the office will 1
be entertained.
x/\' f-/-" ‘
(Padma T.)

Regictra
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PROFORMA FOR FURNISING BIO-DATA FOR THE POST OF
(To be typed in double space on single size}

1. Mame of the applicant: =
{ In block letters)
2. Name , address and contact No.
of office where working at present
3. Contacts:
a. Mcbile = s -
e . e
¢. Landiine e = =
d Residential aodress - "
Date of Birth s
Sex ( Male / Female) - <aiacmn
Date of entry into Govt. Service and
scrvics towHich the officerbelongs: . ST
Present post held:
(a) Date of appointment inthe B
Present post Mention adhcc
& reqular periods separately
{b) Pay Band, Gracde Pay &
e R et e el L E R e R
8 Details of earlier deputations, fany T e
(&) Whether presently helding
deputationpostornett T
(0} If ‘yes’ please mention, Pay s L caca
Grade Pay & Present Basic Pay
9 Educational qualifications in chronoingical order
{including prefessional quelification)

(03 R &N

=

HERE Deqres/Diploma i Year [ Subjecttaken | University
e | = ( =] | -
8 s . R N ——
10. Brief Service particulars/ experience details - e
{Give complete detail in chronological order by
indicating Pre-revised & Revised scale of the post held)
11 Whether SCSTIOBRC 0 T ’
12, Choice of station: --
Signature of the Applicant
Certificate to bhe furnished by the Head Office
1. Service particulars given above have been verified from the service record of the Appha®

and found correct. :

Certified that no vigilance enquiry/ Disciplinary case is pending or contemplated agai

the applicant.

3. e will be relieved of his duties in this office to take up assignment in the Cenl:
administrative Tribunal, on his seiection for appointment to the post.

2

Place : Signature
Designation
Date: Office seal:
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